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1 CRA 
(DB)

299/2025 DIPANJAN MONDAL @ RANA MONDAL
 Mobile:8334035470
 Email:SOUROVM14@GMAIL.COM

ARIJIT BHUIYA 19-08-2025 MAJOR DEFECT IN THE PETITION

2 CRM (A) 2688/2025 SANJAY GAYEN AND ANR.
 Mobile:7044167277
 Email:PAULGANGULY4@GMAIL.COM

SOUVIK GANGULY 25-08-2025 1) ... CLARIFICATION NEEDED REGARDING 
TRIAL COURT REJECTION DETAILS AT 
PARAGRAPH ONE...( CRIMINAL MIS 
APPLICATION NO.)

3 CRM (A) 2689/2025 HABIBUDDIN MOMIN
 Mobile:8910557893
 Email:SANDIPDINDA363@GMAIL.COM

SANDIP DINDA 25-08-2025 1) ... MENTION P.T.N NO. AT CAUSE TITLE 
PAGE...

4 CRM (A) 2691/2025 SANDEEP BOSE
 Mobile:9830008339
 Email:EZAZQUAZI15@GMAIL.COM

QUAZI EZAZ 
AHMED

25-08-2025 1) CLARIFICATION NEEDED AT PAGE 4, 5 ...

5 CRM (A) 2697/2025 SUKHEN DAS
 Mobile:8697412737
 Email:BODHISATTA.BISWAS@BISWASCHAMBERS.COM

BODHISATTA 
BISWAS

18-08-2025 1) MENTION P.S. CASE DETAILS IN LD P.P. 
LETTERS. ..... 2) MENTION LD TRIAL 
COURT DETAILS IN 1ST PARA. IF NOT 
MOVED ANY PETITION IN THE LD TRIAL 
COURT, MENTION THAT ALSO IN 1ST 
PARA.

6 CRM(M) 1232/2025 SUBHOJIT ROY
 Mobile:9874638998
 Email:RAJESHWARCHAKRABORTY5@GMAIL.COM

RAJESHWAR 
CHAKRABORTY

18-08-2025 MENTION CMC NO. IN THE CAUSE TITLE.

7 CRM(M) 1242/2025 NAREJ SK
 Mobile:9874561002
 Email:MDJANNAT003@GMAIL.COM

MD JANNAT UL 
FIRDOUS

18-08-2025 1) MENTION P.S. CASE DETAILS IN LD P.P. 
LETTERS. ...... 2) ATTACH ORDER COPIES 
OF HONBLE HIGH COURT CASES 
MENTIONED IN 1ST PARA.

8 CRR 3266/2025 ANUSHREE DAS (SWARNAKAR) @ ANUSREE DAS AND 
ANOTHER
 Mobile:9735009200
 Email:SOVANDASGUPTA12@GMAIL.COM

SOVAN DAS GUPTA 29-08-2025 CRPC SECTION WRONG MENTIONED IN 
1ST PARA OF THIS PETITION

9 CRR 3297/2025 MD. OHIDUL ISLAM
 Mobile:6294861952
 Email:ADV.SADIDHAIDER@GMAIL.COM

SADID HAIDER 18-08-2025 COURT FEE EXEMPTED STAMP IS MISSING 
IN THE 1ST PAGE OF THE PETITION AND  
SESSION SERIAL NO IS NOT FOUND IN THE 
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CERTIFIED COPY.
10 WPA 16908/2025 GUNJA NANDAN AND ANR.

 Mobile:9830328018
 Email:ANJAN.BHATTACHARYA76@GMAIL.COM

ANITA SHAW 02-09-2025 POINTS OF LAW PAGE ABSENT

11 WPA 16909/2025 MANIRUDDIN PIYADA AND ORS.
 Mobile:9903544330
 Email:DHANANJAYBANERJEE@GMAIL.COM

DHANANJAY 
BANERJEE

02-09-2025 INDEX NOT FILLED UP

12 WPA 16916/2025 SWAPAN KUMAR BOSE ALIAS SWAPAN BOSE
 Mobile:8981888348
 Email:RASARBAN@GMAIL.COM

SARBAN 
BHATTACHARJEE

02-09-2025 1. PET. PIN MISSING
2. @ NAME MISSING AT VOKA AND 
AFFIDAVIT

13 WPA 16924/2025 AJOY PARAMANIK
 Mobile:9831426275
 Email:NANDIPRADYOTKUMAR@GMAIL.COM

PRADYOT KUMAR 
NANDI

02-09-2025 SUBJECT CAT. CODE. WRONG

14 WPA 16940/2025 DEBAL KUMAR SEN
 Mobile:9433112394
 Email:GHOSHALASHIM@GMAIL.COM

ASHIM GHOSHAL 02-09-2025 SUB. CAT. CODE. WRONG,VOKA DATE 
MISSING

15 WPA 16943/2025 BIDHAN GHOSH
 Mobile:9830203428
 Email:NAVANILDE@GMAIL.COM

MONAMI 
MUKHERJEE

02-09-2025 ADV AUTHORIZATION CERTIFICATE 
REQUIRED IN PRAYER

16 WPA 16990/2025 RAJAT ROY AND ORS.
 Mobile:8334981264
 Email:OSMANMALLICK@GMAIL.COM

OSMAN GAIN 
MALLICK

02-09-2025 PETITIONER 45 PIN CODE MISSING

17 WPA 16995/2025 SAMIR ROY
 Mobile:9831060864
 Email:FASIURMOLLA@GMAIL.COM

FASIUR RAHMAN 
MOLLA

02-09-2025 1. GROUP WRONG AS PER COURT AND 
CODE
2. GROUP VI MUST BE RORRECTED AT 
ZERO PAGE
3.VOKA DIST WRONG
4.CLERK SIGN MUST BE DONE AT 
CORRECTION PORTION OF LISTING DATE

18 WPA 17026/2025 GHANASHYAM BAG
 Mobile:8583099155
 Email:KAUSTAVSEAL98@GMAIL.COM

KAUSTAV SEAL 02-09-2025 LOGO ABSENT,INITIAL PAGES NOT IN 
PROPER ORDER

19 WPA 17034/2025 M/S S A PLYWOOD INDUSTRY (P) LTD. AND ANR
 Mobile:7003720802

ARITRA PALIT 02-09-2025 1.PVT. LTD. IS MISSING IN MANY PLACESS 
IN THE PETITION AS WEL AS 
VAKALATNAMA AND ALSO COMPETENCY
2.PAGE 2 - RESPONDENT 1 STATE MISSING
3. PAGE 62 CERTIFICATE IS INCOMPLETE 
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OF ADV.
4. VOKA DIST MISSING
5. COMMISSIONER IS MISSING AT PAGE 
TWO OF COMPETENCY

20 WPA 17137/2025 NEW GOPAL BHANDAR
 Mobile:9163964629
 Email:BHOWMIKS993@GMAIL.COM

SUMAN BHOWMIK 02-09-2025 ADDRESS MISSING AT RESPONDENT 1

Printed On 28-07-2025


